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TRANSLATION OF RELEVANT PORTION OF 

MINUTES DATED 1 NOVEMBER 2021 

 

Office of Municipal Commissioner 

Pune Municipal Corporation 

O.W. No.M.A/Prakalp/12624 

Dated: 15/11/2021 

 

MINUTES OF MEETING 

A meeting was held on various subjects of Pune Municipal 

Corporation in relation to the Water Resources Department, State 

of Maharashtra in the office of Hon’ble Municipal 

Commissioner, Pune Municipal Corporation on Monday, 1 

November 2021. The meeting was attended by the following 

persons: 

1.  Hon’ble Shri 

Vijaykumar Gautam 

Officer on Special Duty, Water 

Resources Department, State of 

Maharashtra 

2.  Hon’ble Shri Vikram 

Kumar 

Municipal Commissioner, Pune 

Municipal Corporation 

3.  Hon’ble Dr Kunal 

Khemnar 

Additional Municipal 

Commissioner (E), Pune 

Municipal Corporation 

4.  Shri Prashant 

Waghmare 

City Engineer, Pune Municipal 

Corporation 
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5.  Shri Hanumant Gunale Chief Engineer, Water Resources 

Department, Pune 

6.  Shri Aniruddha 

Pawaskar 

Chief Engineer (Water Supply), 

Pune Municipal Corporation 

7.  Shri V G Kulkarni Chief Engineer (Roads), Pune 

Municipal Corporation 

8.  Shri Yuvraj Deshmukh Superintending Engineer 

(Projects), Pune Municipal 

Corporation 

9.  Shri S D Chopde Superintending Engineer, Water 

Resources Department, Pune 

Municipal Corporation 

10.  Shri Jagdish Khanore Superintending Engineer, 

Drainage Department, Pune 

Municipal Corporation 

11.  Shri Vijay Patil Executive Engineer, Khadakwasla 

Irrigation Department 

12.  Shri Nandkishore Jagtap Superintending Engineer (Water 

Supply), Pune Municipal 

Corporation 

13.  Shri Mangesh Dighe Environment Officer, Pune 

Municipal Corporation 

 

At the commencement of the meeting, Municipal Commissioner 

welcomed Hon’ble Shri Vijaykumar Gautam. Expert Consultant 
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M/s H.C.P. Design Planning and Management Co., Ahmedabad 

gave an online presentation on Pune River Rejuvenation Project 

and Sabarmati Riverfront Development project. During the said 

presentation, aspects from the point of view of Hydrology and 

Hydraulics pertaining to the Pune River Rejuvenation Project 

being implemented by Pune Municipal Corporation and other 

project related information was presented. 

 

Following discussions were held and decisions were taken during 

the said meeting: 

Sr. 

No. 

Discussion held in the 

meeting 

Decisions 

taken 

Concerned 

Department/ 

Officer 

1.  In relation to the issue of 

grant of No Objection 

certificate to the river 

rejuvenation project of 45 

kms of Mula-Mutha river 

flowing through the limits 

of Pune City, Water 

Resources Department, 

State of Maharashtra had 

issued a letter bearing 

outward No.Sankirna-2020/ 

(Pra.Kra14/2020) / Sin.Vya 

Care should be 

taken that there 

will be no 

reduction in 

flood carrying 

capacity. 

HECRAS 

model studies 

for ensuring 

that 100 year 

flood discharge 

will be safely 

Chief 

Engineer, 

Water 

Resource 

Department, 

Pune 
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(M) dated 21/01/2021. In 

the said letter it was 

directed that Chief 

Engineer, Water Resources 

Department, Pune should 

ascertain that the CWPRS 

vetted study report ensures 

that there is no increase in 

flood levels/lines due to the 

project and the said 

authority should 

accordingly update/ inform 

the Pune Municipal 

Corporation. Accordingly, 

points raised by Chief 

Engineer, Water Resources 

Department, in his letter 

dated 28/10/2021 were 

discussed. In it, it has been 

mentioned that river cross 

sections would not be 

reduced. Thus, that aspect 

needs more clarity. In the 

entire existing course of the 

river, width and depth of 

carried in the 

proposed cross 

sections of the 

river 

rejuvenation 

project, have 

been verified 

by CWPRS. 

Thus, Water 

Resources 

Department 

has agreed that 

proposed cross 

sections should 

be such that it 

will ensure that 

there would be 

no reduction in 

flood carrying 

capacity. 
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the river keeps changing 

and thus “eddies” current 

are generated and this leads 

to obstruction of flow of 

water. Thus, river cross 

sections have been 

proposed considering a 

carrying capacity of 

1,60,000 cusecs and it will 

be developed as per 

appropriate designs. This 

will lead to reduction in 

rugosity co-efficient (N -

value) and which will lead 

to increase in flood water 

carrying capacity. This has 

been verified by CWPRS 

and there will be no 

increase in maximum flood 

level (red line). It was 

discussed that proposed 

river cross sections were 

correct and that it was 

directed to act in 

accordance with the same. 
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2.  .. .. .. 

 

… 

        

s/d- 

      Vijaykumar Gautam 

      Officer on Special Duty 

     Water Resource Department 

State of Maharashtra 

 

CC:  

1. Chief Engineer, Water Resources Department, Pune 

2. Chief Engineer (Projects), Pune Municipal Corporation 

3. Chief Engineer (Roads), Pune Municipal Corporation 

4. Chief Engineer (Water Supply), Pune Municipal Corporation 

5. Superintending Engineer, Drainage Department, Pune 

Municipal Corporation 
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